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Joint Committee Inspection Report in Compliance to
Hon’ble NGT(CZ) order dated 10.07.2023 in OA
N0.39/2023 in the matter of ‘Sudheér Kumar Pandey
Vs State of Chhattisgarh &Others’

Hon’ble NGT (Bhopal Bench), Bhopal vide its order dated 10" July, 2023 in
OA No. 39/2023 “‘Sudheer Kumar Pandey Vs State of Chhattisgarh &
Others’’directed under Para 2, 3 and 4 as :-

2. That respondent nos. 8 to 23 (ie. M/s. Shubh Minerals Pwt. Lid.,
Mr. Ashish Goyal, M/s. Harsh Minerals, M/s. Baba Baidyanath Minerals,
M/s. Bindal Minerals, M/s. Ganga Minerals, M/s. Raigarh Minerals Pvt. Ltd.,
M/s. Satguru Sai Mines Pvt. Ltd., M/s. Jai Durga Crusher Udyog, M/s. Jai
Maa Chandrasini Gramudyog, M/s. OM Minerals, M/s. Hari OM Minerals,
M/s. Navdurga Crusher Udyog, M/s. Mahamiva Minerals, Ms. Aryan
Minerals & Metals Pvt. Ltd. and M/s. Agroha Minerals) are engaged in
illegal mining of dolomite in the area of Districts Raigarh and Sarangarh,
State of Chhattisgarh. They are conducting mining beyond the area permitted
under the concerned permissions/sanctions/NOCs/Environmental Clearance
and in transportation of mined mineral, due precaution is not being observed
causing huge dust and thereby causing air pollution. Therefore, respondents-
proponents are violating the provisions of Environment (Protection) Act,
1986 and Air (Prevention and Control of Pollution) Act, 1981 etc.

3. To constitute a joint committee comprising (i) Integrated Regional
Officer, Ministry of Environment, Forest and Climate Change, Bhopal, (ii)
concerned District Magistrates of Districts Raigarh and Sarangarh and (iii)
Chhattisgarh Environment Conservation Board who shall visit the site,
collect relevant informations and submit a factual report within two months.

4. Chhattisgarh Environment Conservation Board will be the nodal agency
Jor co-ordination and logistic support.
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In compliance to the above order the following officers have been nominated by
CPCB and CECB for conducting joint inspection and submitting the report.

1. Dr. P. R. Sakhare, Scientist'E’ Regional Office, Ministry of Environment,
Forest & Climate Change, Nagpur (Maharsthra)

2. Ku. Santan Devi Jangde (1.A.S.), ADM District- Raigarh (C.G.)

3. Smt. Monika Verma S.D.M. (R.), Sarangarh, District-Sarangarh-Bilaigarh
(C.G.)

4. Sh. Ankur Sahu, Regional officer, CECB, Regional Office, Raigarh (C.G.)

The committee visited the site as mentioned in petition on 7" August,
2023 for district Sarangarh—Bilaigarh. Although the name of proponents as
mentioned in petition are situated in district Sarangarh-Bilaigarh, the committee
visited the dolomite mine situated in district Raigarh on 8" August 2023 to find
out facts as well as to know the extent of problem.

A. During the visit the committee has observed the following points:

S.No. Name of Industry & Address Type of Status During Inspection
Project
L M/s. Shubh Minerals Pvt. Ltd., Crusher Unit | I. Proponent has obtained storage
Vill.-Bilaigarh, Teh.-Baramkela, permission in 1.901 Hect.
Dist.-Sarangarh-Bilaigarh (C.G.) from mining department for

capacity 40,000 Tonne (At a
time) which is valid upto Date
14.12.2030.

II. Proponent has obtained
consent under water & Air
Act from Chbhattisgarh
Environment Conservation
Board which is valid upto
Date 31.01.2025.

I1I. Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Ramesh
Ghanshyam Mines, M/s Ajay
Singh Chandra, Jaijaipur, M/s
Ashish Goyal As per the
document submitted to mining
department from April 2023 to
July 2023 project proponent
has purchased 51,601.8 MT
quantity for crushing.

IV. Project proponent has covered

S —
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the vibrating unit by G.I. sheet
and has made water sprinkling-
arrangements for control of air
pollution.

2. Mr.  Ashish  Goyal, Vill.- | Mine
Katangpali, Chhelphora, Teh.-
Baramkela, Dist.-Sarangarh-
Bilaigarh (C.G.)

118

VI

I11.

IV.

Proponent  has obtained
Environment  clearance for
mining in 4.242 hect. Mine
lease area for mining of
dolomite 2,00,070 MT/Annum
quantity. Issued vide letter
dated 23.05.2017

Proponent has obtained Mining
lease permission from mining
department which is valid upto
Date 23.12.2029

Proponent has obtained
consent under Water & Air Act
from Chhattisgarh
Environment Conservation
Board which is valid upto Date
31.03.2024.

During inspection committee
observed that mines pit was
almost filled with rain water.
Project proponent inform the
committee that present
excavated area is about 3.6
hect. and mining operation has
been closed since 28.02.2023,
only 1686 Tonne of material
was dispatched in month of
June 2023.

Proper fencing for
protection/safety of
unauthorized access of human
beings and animals was not
found.

Project proponent has not
developed dense plantation in
7.5 meter wide safety belt.

3. M/s.  Harsh Minerals, Vill.- | Mine &
Katangpali, Teh.-Sarangarh, | Crusher Unit
Dist.-Sarangarh-Bilaigarh (C.G.)

Proponent has obtained
Environment clearance for
mining in 4.992 hect. Mine
lease area for mining of
dolomite 118500 MT/Annum
quantity. Issued vide letter

M
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II.

I1I.

IV.

VL

dated 13.10.2017

Proponent has obtained Mining
lease permission from mining
department which is valid upto
Date 28.08.2029.

Proponent  has  obtained
consent under Water & Air Act
from Chhattisgarh
Environment Conservation
Board which is valid upto
Date 31.01.2024.

During inspection committee
observed that mines pit was
almost filled with rain water.
Project proponent inform the
committee that present
excavated area is about 2.0
hect. and mining operation has
been closed due to water filled
in mines.

Proper fencing for
protection/safety of
unauthorized access of human
beings and animals was not
found.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.

VIL Project proponent has not

developed dense plantation in
7.5 meter wide safety belt.

4. M/s. Baba Baidyanath Minerals, | Crusher Unit
Vill.-Salheona, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

1.

II1.

Proponent has obtained storage
permission  from  mining
department which is valid upto
Date 12.01.2032

Proponent has obtained
consent under Water & Air
Act from Chhattisgarh
Environment Conservation
Board which is valid upto
Date 29.12.2023.

Project proponent has
informed the committee that
the mineral for crushing was

e —
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IVv.

purchased from M/s Ramesh
Ghanshyam Mines. As per the
document submitted to mining
department from April 2023 to
July 2023 project proponent
purchased 24,967 MT quantity
for crushing,

Project proponent has covered
the vibrating unit by G.1. sheet
and has made water sprinkling
arrangements for control of air
pollution.

5. M/s. Bindal Minerals, Vill.-
Jotpur, Teh.-Baramkela, Dist.-
Sarangarh-Bilaigarh (C.G.)

Crusher Unit

II.

1.

IV.

Proponent has obtained storage
permission  from  mining
department which is valid upto
Date 15.01.2031

Proponent  has  obtained
consent under Water & Air
Act from Chhattisgarh
Environment Conservation
Board which is valid upto
Date 31.08.2026

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Agrasen
Mines and Minerals, M/s
Rajesh Agrawal, M/s Satguru
Sai Minerals As per the
document submitted to mining
department from April 2023 to
July 2023 project proponent
has purchased 43,537 MT
quantity for crushing.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.  Thick plantation
around the periphery was not
found.

6. M/s. Ganga Minerals, Vill.-
Jotpur, Teh.-Sarangarh, Dist.-
Sarangarh-Bilaigarh (C.G.)

Crusher Unit

1L

Proponent has obtained storage
permission  from  mining
department which is valid upto
Date 29.01.2021.

Proponent has obtained

eSS
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I11.

IV.

consent under Water & Air
Act from Chhattisgarh
Environment Conservation
Board which is valid upto
Date 30.12.2024.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Pila Babu
Patel, M/s Agrasen Mines and
Minerals, M/s Aradhana Patel.
As per the document submitted
to mining department from
April 2023 to July 2023 project
proponent  has  purchased
37,600 MT quantity for
crushing.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution. Thick plantation
around the periphery was not
found.

7. M/s. Raigarh Minerals Pvt. Ltd., | Mine
Vill.-Bilaigarh, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

3.

I11.

IV.

Proponent  has  obtained
Environment clearance for
mining in 4.659 hect. Mine
lease area for mining of
dolomite 95,000 MT/Annum
quantity. Issued vide letter
dated 24.10.2016

Proponent has obtained mining
lease permission from mining
department which is valid upto
Date 21.03.2067

Proponent has  obtained
consent under Water & Air
Act from Chhattisgarh
Environment Conservation
Board which is valid upto
Date 31.05.2024.

During inspection committee
observed that mines pit was
almost filled with rain water.
Project proponent inform the
committee that present
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excavated area is about 2.5
hect. and mining operation has.
been closed due to water filled
in mines.

V. Committee has observed that
mining activity has been done
beyond the lease area.

VI. Proper fencing for
protection/safety of
unauthorized access of human
beings and animals was not
found.

VII. Project proponent has not

developed dense plantation in

7.5 meter wide safety belt.

8. M/s. Satguru Sai Mines Pvt. | Mine & | I. Proponent  has  obtained
Ltd.,  Vill.-Bilaigarh,  Teh.- | Crusher Unit Environment clearance for
Baramkela, Dist.-Sarangarh- mining in 4.399 hect. Mine
Bilaigarh (C.G.) lease area for mining of

dolomite 183705 MT/Annum
quantity. Issued vide Iletter
dated 13.10.2017.

II. Proponent has obtained mining
lease permission from mining
department which is valid upto
date 19.10.2030.

[1I. Proponent has  obtained
consent under Water & Air Act
from Chbhattisgarh
Environment Conservation
Board which is valid upto date
31.08.2027.

IV. During inspection committee
observed that mines pit was
almost filled with rain water.
project proponent inform the
committee that present
excavated area is about 2.5
hect. and mining operation has
been closed due to water filled

in mines.
V. Proper fencing for
protection/safety of

unauthorized access of human
beings and animals was not

found.
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VL

Project proponent has not
developed dense plantation in
7.5 meter wide safety belt.

9. M/s. Jai Durga Crusher Udyog,
Vill.-Katangpali, Teh.-
Baramkela, Dist.-Sarangarh-
Bilaigarh (C.G.)

Crusher Unit

I1.

II1.

IV.

Proponent has obtained storage
permission  from  mining
department which is valid upto
date 03.03.2032.

Proponent has obtained
consent under Water & Air Act
from Chhattisgarh
Environment Conservation
Board which is valid upto date
31.01.2024.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Pila Babu
Patel, M/s Ramesh Kumar
Ghanshyam, M/s Raigarh
Minerals Pvt. Ltd., M/s Balaji
Mince and Minerals, M/s
Rajesh Agrawal. As per the
document submitted to mining
department from April 2023 to
July 2023 project proponent
has purchased 10,694 MT
quantity for crushing.

Project proponent has covered
the vibrating unit by G.1. sheet
and has made water sprinkling
arrangements for control of air
pollution.

10. | M/s. Jai Maa Chandrasini
Gramudyog, Vill.-Bilaigarh,
Teh.-Sarangarh, Dist.-Sarangarh-
Bilaigarh (C.G.)

Crusher Unit

IL.

ML

Proponent has obtained storage
permission  from  mining
department which is valid upto
date 28.04.2032.

Proponent  has  obtained
consent under Water & Air Act
from Chbhattisgarh
Environment Conservation
Board which is valid upto date
30.11.2027.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Pila Babu

m
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IV.

Patel, M/s Rajesh Agrawal. As
per the document submitted to
mining department from April
2023 to July 2023 project
proponent has purchased 4,632
MT quantity for crushing.
Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.  Thick plantation
around the periphery was not
found.

11.

M/s.  OM  Minerals, Vill.-
Salheona, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

Crusher Unit

II.

I11.

V.

Proponent has obtained storage
permission  from  mining
department which is valid upto
date 06.04.2032.

Proponent has obtained
consent under Water & Air
Act from Chhattisgarh
Environment Conservation
Board which is valid upto date
31.03.2026.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Gurushree
Minerals, Jaijaipur. As per the
document submitted to mining
department from April 2023 to
July 2023 project proponent
has  purchased 960 MT
quantity for crushing.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.

12,

M/s. Hari OM Minerals, Vill.-
Chhailfora, Teh.-Sarangarh,
Dist.-Sarangarh-Bilaigarh (C.G.)

Crusher Unit

I1.

Proponent has obtained storage
permission  from  mining
department which is valid upto
date 28.03.2032.

Proponent has obtained
consent under Water & Air
Act from Chhattisgarh
Environment Conservation
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I11.

IV.

Board which is valid upto date
31.03.2024.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Agrasen
Mines and Minerals. As per
the document submitted to
mining department from April
2023 to July 2023 project
proponent  has  purchased
15,000 MT quantity for
crushing.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.

13.

M/s. Navdurga Crusher Udyog,
Vill.-Salheona, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

Crusher Unit

IL.

[1L

IV.

Proponent has obtained storage
permission  from  mining
department which is valid upto
date 13.03.2032.

Proponent  has  obtained
consent under Water & Air
Act from Chbhattisgarh
Environment Conservation
Board which is valid upto date
30.04.2027.

Project proponent has
informed the committee that
the mineral for crushing was
purchased from M/s Rajesh
Agrawal. As per the document
submitted to mining
department from April 2023 to
July 2023 project proponent
has purchased 4,117 MT
quantity for crushing.

Project proponent has covered
the vibrating unit by G.I. sheet
and has made water sprinkling
arrangements for control of air
pollution.

14.

M/s. Mahamiya Minerals, Vill.-
Katangpali, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

Mine

Proponent  has  obtained
Environment clearance for
mining in 4.016 hect. Mine
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lease area for mining of
dolomite 51,000 MT/Annum
quantity. Issued vide letter
dated 25.02.2017.

[I. Proponent has obtained Mining
lease permission from mining
department which is valid upto
date 20.03.2041.

III. Proponent  has  obtained
consent under Water & Air Act

from Chbhattisgarh
Environment Conservation
Board which is expired
28.02.2028.

[V. During inspection committee
observed that mines pit was
almost filled with rain water.
Project proponent inform the
committee that present
excavated area is about 2.6
hect. and mining operation has
been closed due to water filled

in mines.
V. Proper fencing for
protection/safety of

unauthorized access of human
beings and animals was not
found.

VI. Project proponent has not
developed dense plantation in
7.5 meter wide safety belt.

15. | M/s. Aryan Minerals & Metals | Mine I.  Proponent has obtained
Pvt. Ltd., Vill.-Jotpur, Teh.- Environment clearance for
Baramkela, Dist.-Sarangarh- mining in 4.961 hect. Mine
Bilaigarh (C.G.) lease area for mining of

dolomite 1,00,000 MT/Annum
quantity, vide letter dated
21.02.2017.

II. Proponent has obtained Mining
lease permission from mining
department which is valid upto
date 24.07.2067.

[TI. Proponent has obtained
consent under Water & Air Act
from Chhattisgarh
Environment Conservation

e e e e s e e
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Board which s
30.06.2023.
applied for renewal of consent
before C.G. Environment
Conservation Board.

[V. During inspection committee
observed that mines pit was
almost filled with rain water.

expired
Proponent has |

Project proponent inform the
committee that present
excavated area is about 4.96
hect. and mining operation has
been closed due to water filled

in mines.
V. Proper fencing for
protection/safety of

unauthorized access of human
beings and animals was not
found.

VI. Project proponent has not
developed dense plantation in
7.5 meter wide safety belt.

16.

M/s. Agroha Minerals, Vill.-
Salheona, Teh.-Baramkela,
Dist.-Sarangarh-Bilaigarh (C.G.)

Crusher Unit

I.  Proponent has obtained storage
permission  from  mining
department which is valid upto
date 24.02.2032.

[I. Proponent  has  obtained

Water & Air

Chhattisgarh

Conservation
Board which is valid upto date
28.02.2028.

III. Project proponent has
informed the committee that
the Industry was not in
production from last 2 year.

consent under
Act
Environment

from

Committee has also visited the operational Dolomite Mine situated
in Raigarh district and observed the following points

S.No. Name of Industry & Address Type of Status During Inspection
Project
ks M/s. Goutam Agrawal Mine I. Proponent  has  obtained
Vill.-Chhote Hardi, Teh.- Environment clearance for
Pussore, Dist.-Raigarh (C.G.) mining in 4.379 hect. Mine
lease area for mining of

dolomite 1,10,000 MT/Annum

m
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I1.

I11.

IV.

VL

quantity, vide letter dated
30.12.2016. Project Proponent
inform the committee earlier
the lease was in the name of
Mr. Goutam Agrawal and the
lease was transfer on dated
14.03.2023 in the name of M/s
Shourya Minerals Pvt. Ltd.
Proponent has obtained mining
lease permission from mining
department which is valid upto
date 18.01.2032.

Proponent  has  obtained
consent under Water & Air Act
from Chhattisgarh
Environment Conservation
Board which is valid upto
31.01.2028.

During inspection committee
observed that mines pit was
almost filled with rain water.
Project proponent inform the
committee that present
excavated area is about 4.60
hect. and mining operation has
been closed due to water filled
In mines.

. Proper fencing for

protection/safety of
unauthorized access of human
beings and animals was not
found.

Project proponent has not
developed dense plantation in
1.5 meter wide safety belt.
Proponent inform the
committee that proper 7.5
meter safety belt will be
provided all around the
periphery of the mines within
one year.
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B. Observation of the committee:

I. Industry/proponent are engaged in mining of dolomite above the
sanctioned lease area/Environment Clearance:-
During the visit status of mine and crusher unit has been illustrated in the
above chart. Committee found that the said mines in the petition are
persuading mining activities within their mine lease boundary expect M/s.
Raigarh Minerals Pvt. Ltd., Vill.-Bilaigarh, Teh.-Baramkela, Dist.-
Sarangarh-Bilaigarh (C.G.). Committee has observed that the mine of M/s
Raigarh Minerals, seems to be excavated the land more than the mine lease
area, as the pillar point in the north east direction of the mine lease was not
visible due to excess water at the mine pit and the survey for actual lease
area and mined out area was not possible. Therefore committee suggested
that a detail survey for lease area and mined out area shall be carried out
through revenue department after the monsoon season. Mining officer has
inform the committee that regular inspection was carried out for
monitoring of the mining activity and in case any irregularity and illegal
mining operations reported action as per mining act was taken time to time.
Committee also noted that project proponents have not developed dense
plantation in 7.5 meter wide safety belt, proper fencing for
protection/safety of unauthorized access of human beings and animals was
not found.

2. Transportation of mined minerals is causing air pollution in the near by
area ;-
No transportation of mine material was found during the inspection. It was
informed by the project proponent that dolomite is being transported
through tarpaulin covered trucks and tankers have been provided for
regular sprinkling of water on internal roads.

C. Recommendation:-

I. Committee has observed that the mine of M/s Raigarh Minerals, seems to
be excavated the land more than the mine lease area, as the pillar point in
the north east direction of the mine lease was not visible due to excess
water at the mine pit and the survey for actual lease area and mined out area
was not possible. Therefore committee suggested that a detail survey for
lease area and mined out area shall be carried out through revenue
department after the monsoon season. Chhattisgarh  Environment
Conservation Board and Mining Department shall take appropriate action
as per the report of revenue department.
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2. Mining Department shall increase the frequency of inspection of mineral -
reserve areas and storage permission area for monitoring of stocking
quantity, :

3. Project proponents shall make proper arrangements for tarpaulin covering
of material carrying trucks.

4. Project proponents shall provide proper fencing for protection/safety of
unauthorized access of human beings and animals.

5. Project proponents shall install CCTV Cameras at the inward and outward
gates and ensure the availability of video footage for at least three months
all the times.

6. Project proponents shall submit compliance of Environment Clearance
condition every six month to appropriate authority.

7. Project proponents shall increase the density of plantation in 7.5 meter wide
safety area all along the mine periphery.

8. Project proponents shall install display board with details of mine lease
arca, name of lease holder, production capacity, validity of various
permission and other details at the main gate of mine and crusher unit.

Information received from Mining Department is attached as
Annexure-l and photographs are attached as Annexure-I1.

In view of the above, the committee submits that necessary action for non
compliance of the condition for fencing and dense plantation within the periphery
shall be initiated against the project proponent by mining department and C.G.
Environment conservation Board.

/éﬂw iy
o J

Dr. P. R. Sakhare Ankur Sahu Monika Verma Santah Devi Jangde
(Scientist ‘E”)  (Regional Officer), S.D.M. (R.), (LLA.S.),
MOEFCC, CECB, Raigarh Sarangarh, ADM District-
RO Nagpur District-Sarangarh- Raigarh

Bilaigarh

NGT OA No 39/2023 (CZ) Sudhir kumar Pandey (CZ) August 2023, Page 16




TR IR AP AN W] W)

.+ ORIcA doide (oiforst 9MRPI) IRIBIG ©.3]

@ aciie uRUR uive a®meR 9% VAT, Sl IANE — 496001
Wi /Bl 07762220310 Emrdi-raigarhminimgpoffice ccomail com

Bilh .0 Lo /@1 /2023 g Qe 2 /g /2023

EIRECIBEAR
BT Uyfawu v qugs

foren e (B)

Yy - STl e d aRve—fdenge @) serfd yarfera SeimiEe @eE v

@i srarl] rsRY st & wawg 1)

WeH o~ IUHT UHWIE 1197 /8 B1 /U | /2023 WaTe AP 28.07.2023

STRIAT qwAieTd o 8 fE defitd yeen weei o Riftaa d9 8

faeell | QTR o1 w39 /2023 (1919 geR @nv uivg fwg we P B U

& uRbed N el T vd ARie-RAagie @) snia daifta Seimge weE vl

EGa sl HUSRY SEf & Waw A Al 8 MG o 9w i sadl g
i

T TR i
YiEd 6§

;q-. \
e JURIGIRRIN | —a % -y

Afl‘swﬁ NPT (u 1)



T (S
o 3 - | ZEOTTOTT O3 LLOTTO'EL wse | welepg IS0 BEWeIeg JSYEL "BUOaRS HREAL £T
jemeidy Jung "0l ‘speiauiw eyody S/
yaedepg-yiedueses DIASIQ vieyuesey
oLTTY oLty - femesfly ysafen| ZEOZ'EO'ET O3 ZZOTEOWT | E¥S0 | BUOIYES 1sye, epuog -adejjia femesdy yduis) 2T
nuos "aid ‘BoApn Jaysni) eBinpaeN $/N
vO'TESY vO'ZE9T |0 (0007 0 12304 .mm_no yaedieg yMoyd
0 ZE9L y0'TEIT |- » " jemeidy ysaled] ze0z'$0°8Z 01 Z20T v0'62 PES0 yediepg | ejemprung seau ‘lemesde Jewny ysaang uysk 11
000z > - 000T 3 [218d NGege|id 00 BOAPOLUEIL) IILSBYBIPURLD BRI 18] S/
- yefiey peos sndeauiyq sefeu eAueney)
3 : i - i T0° . ind ‘lemedy SRy JUYSNS LYS 101020 |
66°666¢T 0005 9L'TEDS  |ECB96Y Ad SRISW 7 S{esBuIy ueAly S/ TE0TET TE 0L ZZOZ'TO'TO 9t 107 . jeameidy HUSOG LYS gy Ot
PY] INd SiEIW 1 S|essui ueAsy S/NE
. i 5 : —— Wi v s yieBiey sezeq uemy ‘emesdy
v 188ty 0008 0009 8E'LITIT jrOPIOET S|RSaUNA BRUBYRW S/NL EEDT Z0'8Z O EZOTEDI0 6£8°0 oayjes PUBPYO|EL UUS "0Jd ‘SIEIBUIA BIIeURYY S/ 6
LIEAIe|g-UIBBURIES 1UISI] eeurIeg ]
00051 0002 0005 000Y 000t siesaun P seuln uasesly S/ ZEOT E0EZ OY TZOT ETEL 6160 BIOHHIPULT -isye) ‘eues ‘|emeldy (e ueydnneus) 8
LS YS "04d "S[RABUIN WO LK S/
Sckiur ¢ i | ik i : LA iediey emeldy
096 it 096 ndielier ‘seiaunn 930S UNGE ZEOZ'E0°0E 03 ZZOTEOLE 210 ? ues BIUEYSOI LIS "0l ‘SIEIDUIN WO S/ L
P res0T Ir'PGET  [OOST 00SE DODEE €101 1
6L Tv'vel . . o ey ysaley T uTm— |
0001 0001 - . siesauny 1g satn ejeg S/ : ; X
% z TEOTE0'E0 O3 ZEOZE0'E0 apz'p | ledBuesy ejaywieieg -Isye) ‘eues ‘ emeidy ejwent 9
00s = 005 “ PY1 "IAd SieJauin Yiediey /N g g BRI RSN
0065 Q0T 0052 0001 OO0ET WEAYSUBYS) JRLINY USOWIBY 3/
DDOE ; 4 000z 000t |28 NORAL|L
qiedheyg
e o ; S 3 kil el : RO -yieBuR;es 1NNSI] EjeNWEIRE -SR]
LELT0aT G HE0R 0ove T8LISE P11 iAd siedau wieRiey s/N TEOZ'E0°LT O3 TE0T'E08T 90ET ayes ‘mes emedy g LS /5 [emesdy efueid 5
LIYS 40008480 PYT TIAd SIRISUIA YIEHIRY S/
s ! s il o o redieng-yaeiuries PESIG
g . e " i it s, TOET 03 1202 10°0E & indof eiayjwizieg isye) epuog -adejjin pmealel ¢
0D098T 000S1T | | 009 - SeIUnN 5 SOUNN UaselBy Sjpg] TEOC LO'EC O¥IZOTTO o me_e. o gisissip il Mmﬁm L :L
H
000vT 5 - 0006 000% |3184 NOEAR|E S g
MMme = e MMMN“ o BY] VA SSUT 8GN :Smm_m“\ce“ yefieg-yieduees -Du1sIQ eonweseg
b . > 2N
oLL 0LL - > - iy Saley| TEOTTOST VIZOZIOOL | STwo | ndof -isyey Indhof -afeiA ‘emeldy eipueysl &
- SE “Ddd S|BIBUIA |EPUIR S
00sLT 00001 000S 0052 SIRIBUIAL B SAUNA uaseldy SN USEHaNS LS “Odg S AL IEPUIS S/N
) e . — RS ] g [emeide jewnnf
£96VT 80T .wmmm LP6 88627 weAysueys Jewny ysowey S/N| ZEOTTOTT M ZZOTTOET | £090 | BUOMS | o 0. sieiauin yieuehpreg eqeg sin| ©
B T091S VELET 8'TL8L YYvLL (4314 |30
9891 9891 . - {eA0E YSIYSY LIS o s ki wiediey peoy ndeiwiyg y
858661 yose | |Bosia |vbi6 zer GERSUELG sewiny sauien siw| UEUC o v 1 0C0TTTST sl InciEFer ‘I Mg SJERIUIN Yanys S/}
0E66Z UE66 i 00LLT 00EL anchigher eapuey) ydus Aely
18304 £Z-nr £T-unf £z-Aen  |£2-0dv awey janddng Aupyep asuaon (poay adefin JwieN 3ISUIIN o
ut) easy

S|ie39p ISIMUIUOW p-£20¢-Ad (PUUO] Ul) AJ3UEBND PAAIaday Jaysni) 3jiwojog ‘yiedig|ig-yiesueies -31puIsIg




yiediey
000s 9/ 1805 £7'896Y 0 e JNBIERI IR AMRE L9070 PE 01 10T LOSE 196 indjof Emm_JWNNNWM:MHWMM_MMMMH»;MJ:OMHM 2
‘|emeady JeLuny [IYsSnS Lys J0181a) Pl i ¢ i
/PY7 “IAd SIEIPL 7 S[RIOUI UB Aoy SIN P11 710 S|RISW g SjeIauiL uelsy /N
yredey
: yieiey Jezeq Lemy ‘|emeldy pueyoyopiL
0008 0009 SELTZOT  |PO'¥OOET 1ezeq uemy| ‘femesBy pueydyoluLl THOZT'€00Z 03 [TOZEDTE | 9T0W ijeddueiey HUS ‘03 SIEJOUIN SIEURIN $/W S
LIS "0ud ‘SiRIBUIA BILUEUBIA s/ . i i §
0£18 0066 8L106 |0 |e301
GEOBSL
- WHSIQO “eyluoayisig ‘jiaied
0g 2 ¢] ‘2318153 |Buisnpu)
pasegiiens (sd/od auipnsny A PYI
1aM04 1 98uods ysoyo Ipuen s/IN yiedeg
wiedieng -uedueies 1DUNSIA BIRYWEBIRE -ISye] ‘eue
Ead oS o -seBueies VISIQ R|LRIEE [907°E0°'TZ 0} LTOT E0TT 659V yiediejig .M;E? w___.m _Em avmxﬁaswq_,.%:mﬂ _.EM .
-psye) ‘eues ‘ [emelsdy ejWen NS 10180 PY] IAd SIBIFUNA YIeSieY S/
014 ‘SoApn Jeysnu) eding e( S/
yede|g
-yseBueies PUISIQ EPRjUIRIEG
0018 00v6 Z8°L168 0 -psyey ‘eues ‘jemesdy dijg
uys 0/s jemeldy (efuesd Lys -10159i0
‘PYT WA S[RIRUIA YIeBiey S/N
{emesdy
CTSELL 789768 Y I9TET |94 WPPLT 0E0Z'01T'61 01 0T0Z'0T 0L 66EP yeddueiey uesey Hys o/ jemeldy JeWny Yoy HYS) €
, 3012 ‘PI] INd SSUIN 185 nin8ies s/
yiediey
0 9891 0 0 : g e 6707 ZT EC 016002 TT WL e £ es0jieyy) peosandeiunyq andyeder mm_EES,.Bw Z
. DY WA SIEIBUIN Yanys s/ 1eA0D 60 “ON PIeM ‘(BAOD Ysisy I
i : 5 : e o : _ yaediey
GZ'606TT |1 GOTPT [99°8669T (50 vre0d 6207 80°8Z 03 6002 B0'6L 66’V yeddueiey [ETIAL LSS LS “01d “SEIFUIN USIEH /N 1
5] et Ez-Aein £2-1y SN MDY Ajpien asea (P2 ade|pn e 295597 ON'S
Ayp payniedsiq ; : uy) ealy :

s|1e12p SSIMYUOW HZ-£20Z-Ad (duuoy ur) Ayuenp payd

edsiq SaullAl 23wojeq ‘yaedejg-ysedueases -10U3ISI4



OES0% 198 Wd b208 SLON

(6 Bumy

ST

555y Wedemieas ‘wieygeory Taow spumeg TrHLOY
eHSTeT ‘eyieygeusy

OE:S0+ LD WJ-SE:ZL EZ/80/L0
SLLesLss 8 Buoy

g

0¢>

ejpu] ‘tpeBmeyy !

«BRZ8SD°LE 187

21puy "pSS96y iebsmeyyd 'rucayies ‘SBiewyy ejaXLIRIRg
- ; 2ipul ‘yarebsieyys "eucosijjes

eJaued deyw Sdo e

sojoyq

RO N §

ByIRyqEUE)y

(‘D°D) yredeng-yresueieg

SISI] ‘epoyuwereg-ya]  ‘eroydjeyyn
‘eddueiey- 1A [PAOD  ysysy upy | g

("DD) yedeg-yresueeg

SISIA ‘RpRYWRIRY- YR, YreSre[ig-[IA
UPYT A S[PIRUIA YqnUS SN | ]
SSAIPPY 7 A1snpuj jo swey "ON'S

[I-2anxauuy




3
"

€50+ LNS Md 100 §2/80l2

‘sucayjes

('D'D) yredieig-yiesuereg
=181 ‘eloywered-yaJ, ‘euoayes

“IIIA‘s[eiunjy yreuedpieq eqeq SN | b
('D"D) yredreng

-yeduereg-1si(] ‘Yreduereg-"ya .

‘ed3ueiey- A CS[BIDUIN YSIBH SN | €




9
elpuj ‘yiebspy

2 'jed

IHDEON |
BIeY

bu

iUy ‘yebs)

Biawe) de Sdo

(9D)
yaedie[ig-yresuereg-1sicq ‘yresuereg
-ya], “ndjor-"[[IA ‘S[eloulpy BIURL) “S/A ‘9
((DD)
yredenig-yresueies-si]  ‘Bloyweleg
Yo, “mdiof-"[[IA "S[RIUIN [BpUlE] 'S/A S




('D"D) yredeng-yreduereg
SISl CeeYweRg-yol  yreSeng
~TIIA PV 1Ad Sourpy 1eg nindieg s/

(‘'D"D) yredeg-yredueieg
SISI CepyweIeg-Yd],  yreSie[g
“IIA “PY1 Ad S[esdury yreSrey s/




79

96

tr aDapey ) w

('D°D) yeseg-yredueres
-1S1(] "YresueIeg-ya [, ‘yreste[ig- A
“BoApnuieln) ruiseipuey)) BejA e[ “S/N

('D'D) yredreig-yresuees
=1 elejweieg-yo]  ‘1ed3ueiey
=IA “BoApn Joysni) edm( e SN




Or SO+ LIAND Wd BL:ZL €Z/80/L0
=Z06Z €8 Buon
+HOLLYD'LZ 187
eipul "peso6r yiebsmeyyd ‘ledBueiey "goOH+DZLN
‘ysebspieuuyd liedbueien]

S RIpUL

m....ﬁEm.G Qm_z Sdo

('D"D) yIedre[g-yresueles

-ISIQ ‘yreSueIeS-'yR],  eIOJ[reqYD)
A S[BIRUIN INO  WBH S/A Gl
S0+ AND Nd 1BZLE .,.m.‘m_.m )
«£990/2'88 Buoy «£958.28 Buy
61891217 | 8BS
Tompy eeopaeseg 1 'oa08y welsyieyyy ‘suoeyes Tuep eeoueeg
‘euosLes eip| pelsmeyus euoeyes
eiawie) dep Sdo
(‘D)
yede[ig-yesuereg-1si(]  ‘B[oyweIRg
-"Jo . "BUOIY[ES-[[IA "S[RIUIN INO 'S/IN 11




0£:90+ LN Nd 82:40 £21901L0

+L0IELZ 58 Buon

a 219891z 11

#pU] ‘33967 Uedsieyy0 ‘uobyes ‘Biepy aiyweseg
: 0 mpu ebsniegy) 'sioaugies

96

4

Lty

DE:

1B

S0+ LNO W

e _ﬂn. _ﬂ“ﬁ’_

B

812

£

(‘D)) yrede[ig-yredueies
I eueieg-gal  1edSuvey

“IIA  ‘S[elUN BATWRURN SN | b
wpuvssoey 4
(‘DD) yrese|ig-yeduees
=181 ‘eloyweIRg-Yd . ‘BUOY[ES
-IIA “S0Apn) Joysnu) e3mpaeN SN | €1




('D7D) yreSeng
-yIedueres-1si(| ‘BloyweIReg-ya |,

‘BUOAYRS-[[IA  ‘S[BIUIN BUOIBY “S/N | 9]
(‘D) yredeng-yredueieg

SISI(q CR[YwRIRE-TYI ], “mdiof-"[[IA

“PrT 1Ad S[BIDIN 2P S[BIQUIA URAIY 'S/ | S




O+ LIRS Wel £0

74 £/80/80

(‘D'D) yrediey
=181 2I0SSNJ-"YI L, TPIEH A104yD-TIIA
[eMEITY WRINOL) S/

Ll




